
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 545 OF 2024 

IN THE MATTER OF: 

NEWS ITEM TITLED “SOME MIND-BOGGLING DATA” SAYS MANIPUR 

CHIEF MINISTER ON FOREST COVER LOSS” APPEARING IN 

NDTV.COM DATED 04.05.2024. 
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1. Reply Affidavit On Behalf Of State Of Manipur 

2. ANNEXURE A1 
True and correct copies of the relevant extracts of 
India State of Forest Reports of 1987 showing forest 
covers of Manipur 

3. ANNEXURE A2 
True and correct copies of the relevant extracts of 
India State of Forest Reports of 2021 showing forest 
covers of Manipur 

        Date:01.03.2025 

Filed By 

Pukhrambam Ramesh Kumar 
Advocate for the State of Manipur 
324, Lawyers Chamber Block ‘D’ 

Additional Building Complex 
Supreme Court of India 

Registration No. 1593 
Email:ramesh.pukhrambam@gmail.com 

Ph:9811851800 
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